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MINISTRY OF RAILWAYS
(South Central Railway)
NOTIFICATION
Secunderabad, the 14th June, 2025

S.0. 2676(E).—In exercise of the powers conferred by clause (7A) of Section 2 of the Railways Act, 1989 the
Central Government hereby authorizes the officer mentioned in the column (5) of the Table below to perform the
functions of the Competent Authority for Land Acquisition in respect of the Special Railway Project as mentioned in
column (2) of the Table for execution, maintenance, management and operation in the state mentioned in column (3) of
the said table with effect from the date of publication of this notification in the Official Gazette.

Table
SL.No Special Railway Project State District Competent authority for Land
Acquisition
(M 2 (€) “ ®)
1. Construction of Road Over | Telangana Hanumakonda Revenue Divisional Officer,

Bridge in lieu of Level Crossing Hanumakonda.
No. 54 at Km. 313/24-26 in
between Nashikal - Pindial
stations

[F. No. DYCE/CON/RSP/ROB/LAND AQ/2025/7A/131]
MANOJ KUMAR, Chief Engineer/C/RSP
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